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121 Widten dnswers

FI[THEY DiPULY MINISTIR IN 1HL
MINISIRY OF LXTERNAL AFFAIRS/
fatm Waren § gawsey (SHRISURLNDRA
PAL SINGH) : (aVand (b) Government have
seen reports to that effect. Government had taken
up the matter with jhe D, P, R. K. Couasulate-
General in New Delhi who has officially
denied the supply of any arms to Pakistan.}

MrmoraNLUM By THL Na11onal CoaL
ORGANBATION EMPLOYEES
Ass0GI\1ION

402. SHRI G. GOPINAIHAN NAIR
Wil the Minister of SILLL AND T\IINEb/

I 3fT @ " b pleased to state

{a} whether Nauonal Coal O:ganisation
Lmployces Assocation, Ranchi has submitted
recently any memorandum of demands and
grievances of the employees to the National
Coal Devclopmrent Corporation;

(b) ifso, what ar. the demands and guie-
vances of the Association; and

' .

{c) what steps Government have tahen to
settle the demands and redress the giievances?

THL MINISIER OF SFATE IN THE
MINISTRY OF STILF L AND MINES /gwm
H T TS § &7 A (SHRI SHAH
NAWAZ KHAN) : (a) Yes, Sir.

by The demands aie as {ollows : ‘
(1) Withdrawal of disciplinary cases

against certain workers ;

(2) Promotion of ceitain categories of
staff ;

{3y Liberalisaton of
provisions;

glatuity schee

1 Liberalisation of exssting medical
facilities inchvding reimburs:ment of medical
expenses without any limit;

(5) Libetalisation of lcave t1avel con-

cesy'on
’

(6) Tree educational facilities or full
teimbursement ol tuition  fees conveyance)
hostel charges up to college level to chuldren
of employces;

1[ 1 English translation.
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7y Grant of twelve days Casual Leave
with wages to daily-rated and piece-rated
worhers;

(8) Uniformity of scivice conditions
betwcen post Wage Board and pre-wage
Board Cmployees 3

9) Paid weekly off to all daily-rated
and piece-1ated ; workets

(10) Cettamn ssues
tion;

v laiing o promo-

D Inclusion of workery’ representatives
in all Selcction Committecs, Deparunental
Promotion  Committees, Departmental
Fnguiry Committers ¢ te.

(12) Provision of reut-free accommodd-
tion to all employces;

(13) Gortain matters connected  with
Wage Board tecommendations;
(1) Romstatement of - all 1etienched

worlers 5 aud

(13) Sculement of all demands contained
in Resolution passed in their Annual Con-
{ferences in 1969 aand 1970 ctc.

{¢) Al these motters were taken up in con-
ciliation Ly the Regionar Labowr Commis-
sioner (Centitl Dhanlad. These 1ssues had also
been discusscd fiom  time te time by the
Management directly with the Union represen-
tatives.

Cost Lo ITUATL O BORARO STLEL PLANT

403. SHRI ABDUL QAIYUM ANSARI :
Will the Mumister of STEEL AND MINES/

QT it @A™ ") be pleased o state :

(a) whether the estimates of Sokaro Steel
Plant cort were revised a number of times ;
and

(b) if'so, what were the reasons for such
1~peated revision of cost of the Plant ? |

I'HE MINISTER OF STATL IN THE
MINISTRY O STEEL AXND MINES
ELLAGH T FA [EAWET { UIA LG
(SHRI SHAH NAWAVZ KHAN . (a) anc
by No, Sit. I'inere has been only one revisior
of the cost cstimates of the First Stage of Boka
10 1.7 million ingot tonnes) since these wer
sanctioncd by  Govanment in 1960, Ti
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revision became necessaty, mainly to provide | 13, hardly half a dozen people turned up. 'Lhe

for increase in the cost of indigenous equip-
ment, increase in the price of stecl and escala-
tion in wages of labour,

" CamPiNG OF PAR ARMY IN NANKANA SAHIB

40%t. SARDAR GURCHARAN SINGH
‘TOHRA: Will the Minister of EXTERNAL

AFFAIRS /fa@% 75t be pleased to state:

(ay whether it

is a fact that Pak Army
has Dbeen camping

g in the attached land of the
holy Sikh Shrine of Nankana Sahib in West
Pakistan thus villating the spirit of Nehru-
Liagat Pac(; and

(b} if so, the reaction of Government there-
to?
THE DEPUTY MINISTER

IN THT

Sikh community in India and abroad com-
pletely ignored this mischievous advertisement.
The non-official reaction to the activities of
Dr. Jagjit Singh is vindication of the sound.
ness of our people who rcfuse to be misled by
such activities. Government is examining what
further action is required,

Bonus FORMULA FOR TEXTILE INDUSTRY

406. SHRI VENIGALLA SATYANARA-
YANA: Will the Minister of LABOUR AXND

REHABILITATION/®wW v qAaf@ &1
be pleased to state:

-

(a) whether auy decision has been taken by

Government regarding bonus tormula for a tex-
' tile industry with the employers ; and

|
MINISTRY OF EXTERNAL AFFAIRS/fadmr |

A*SA § I} (SHRI SURENDRA PAL
SINGH) : (a) Government have seer: newspaper
to this reports effect.

(b) The matter is being enquired into.

AKALI DAL GENERAL SECRETARY ADVERTISE-
MENT IN A Nrw YORK DAILY

405, SHRI U, K. LAKSHMANA GOWDA :
Will the Minister of EXTERNAL AFFAIRS/
fa2 TH T Le pleased to statc ;

(a)whether Governmant arc aware that the
General Secrctary of Akalj Dal during his
tecent visit to New York had published half
pagc advertisement in a daily New York Times
criticising  the injustice done to the Sikhs :
and |

th) 1l s, the action taken by Gevernmient
in the matter ?

THE DEPUTY MINISILR IN
MINISTRY OF EXTERNAL AFFAIRS /f‘a’é‘sr

e § Iques (SHRI SURENDRA PAL

SINGH): (a) Yes, Sir.

(b) ILtis gratifymg to note that this mischi-
svous plan, which is believed to have been
mypired Ly a foreign country has met with no
uccess at all. In response to a call for demons-
ration in fiont of the UN building on Octoler

THE

!
|
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|
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|

|

(b) il so, the details thereof ?

THLE MINISTER OF LABOUR AND
REHABILITATION/®® &ty qAate wst
(SHRI R. K. KHADILKAR): (a) and
{b) Demands have been made for payment of
a higher bonus in textile as well as other indus-
tries. The Labour Minister held discussions on
this subject with the reEresentatives of employ-
ers and workcrs, at Bombay, on the 20th
Scptember, 1971, After this meeting an ad hac
formula was evolved by two representatives of
employers and onc representative of a Central
organisation of workers for payment of advan-
ces ranging from 1 to 4345
arrangement pending review of the Bonus
scheme Ly a Comimittee to be set up for this
purpose. The Unijon Labour Minisier has
commended adoption of the formula by all
cmployers covered Ly the Act,

as an interim

CoxkING (oAl MiNes

107, SHRI VENIGALLA SATYANARA-
Y;\NJ\Z
DR, K. MATHEW KURIAN:
SHRI BALACHANDRA MENON :

Wil the Minister of STEREL AND MINES/
g?‘"ﬂ' T @A "I Le pleased to state:

(a) whether Governments attention has
been drawn to a statement made by the Union
Minister of Steel and Mines appearing in the
Statesman on September 19, 1971 to the effect



